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directed the Government that he should discuss it with the concerned Minister and then
find a solution because this is the Presidential Ordinance. ...(Interruptions)... No, no, it is
Zero Hour.
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DR. AMEE YAINIK (Gujarat): Sir, | also associate myself with the matter raised by
the hon. Member.

DR. L. HANUMANTHAIAH (Karnataka): Sir, | also associate myself with the matter
raised by the hon. Member.

SHRIMATI WANSUK SYIEM (Meghalaya): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRI K.K. RAGESH (Kerala): Sir, | also associate myself with the matter raised by the
hon. Member.

PROF. M.V. RAJEEV GOWDA (Karnataka): Sir, | also associate myself with the matter
raised by the hon. Member.

SHRIMATI JHARNA DAS BAIDYA (Tripura): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRIBINOY VISWAM (Kerala): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI K. SOMAPRASAD (Kerala): Sir, | also associate myself with the matter raised
by the hon. Member.

SHRIRANJIB BISWAL (Odisha): Sir, I also associate myself with the matter raised
by the hon. Member.

SHRIT.K.S. ELANGOVAN (Tamil Nadu): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRI R.S. BHARATHI (Tamil Nadu): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRIT.K. RANGARAJAN (Tamil Nadu): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRI D. RAJA (Tamil Nadu): Sir, | also associate myself with the matter raised by the
hon. Member.
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SHRI DEREK O'BRIEN (West Bengal): Sir, | also associate myself with the matter
raised by the hon. Member.

SHRI RAJMANI PATEL (Madhya Pradesh): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRI DIGVIJAYA SINGH (Madhya Pradesh): Sir, | also associate myself with the
matter raised by the hon. Member.

SOME HON. MEMBERS: Sir, we also associate ourselves with the matter raised by
the hon. Member.

MR. CHAIRMAN: Now, Shri Prashanta Nanda. ...(Interruptions)... No; we want a
solution, I have asked him accordingly. Now, Shri Prashanta Nanda.

Making criterion for granting 'Special Category Status' to
States prone to natural calamity

SHRIPRASHANTANANDA (Odisha): Sir, here, | would like to say that for Special
Category Status, there are some criteria. One is difficult hilly and difficult terrain; second
is low-population density; third is presence of sizeable tribal population; then strategic
location on international border and then comes the most important economic and

infrastructural backwardness and non-viable nature of State finances.

Sir, itis a place about which I can only tell you that for the last so many years, Odisha
has been prone to cyclone. | can mention here that there are 98 cyclones that are being
faced by Odisha. One cyclone is good enough to shatter all the infrastructures, all the
good things and all the developmental things that have been done. Odisha is facing not
just the cyclone. If this year there is a cyclone, then next year it is flood, and then the next
year it is drought.

So, my earnest request will be that this should be taken as criteria to make 'Special
Category Status' and | think in this way Odisha will get its justice. Thank you very much.

et TR /% (@Nifsem): #eley, H A ISR gRT Sy Y fawg & s
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SHRI RANJIB BISWAL (Odisha): Sir, I also associate myself with the matter raised
by the hon. Member.

MR. CHAIRMAN: Now, Shri V. Vijayasai Reddy.



